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Supreme Court
Avtar Singh v. State of Punjab, (Abhay S. Oka and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 319

Bhupinder Sngh v. Unitech Ltd., (Dr D.Y. Chandrachud, C.J. and M .R. Shah, J.), 2023 SCC OnLine
SC 321

Jagtar Singh v. Sate of Punjab, (Abhay S. Oka and Rajesh Bindal, JJ.), 2023 SCC OnLine SC 320

Supreme Court Bar Assn. v. Ministry of Urban Development, (Dr D.Y. Chandrachud, C.J. and
Sanjay Kishan Kaul and P.S. Narasimha, JJ.), 2023 SCC OnLine SC 322

Allahabad High Court
Ram Naresh v. State of U.P., (Ajai Kumar Srivastava-l, J.), 2023 SCC OnLine All 91

Bombay High Court

Abhijit P Ghatak v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom
10306

Abhishri Packaging (P) Ltd. v. Sate of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022
SCC OnLine Bom 10303

Ajit Kamath v. Bank of Baroda, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom
10232

Aldumira Almeida v. Custodio Fernandes, (M.S. Karnik, J.), 2023 SCC OnLine Bom 661

Ali Asgar Agha v. Bank of India Amrut Tara Saff Coop. Housing Society Ltd., (G.S. Patel, J.), 2022
SCC OnLine Bom 10231

Altius Finserv (P) Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10276
Altius Finserv (P) Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10278

Amarchand Ramji Gala v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 10287

Aneeta Kadamv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10294
Aneeta Kadamv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnL ine Bom 10297

Anil Chandravadan Mistry v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom
10279

Anil Dhanpat Agarwal v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10233

Anju Rajesh Poddar v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10245

Ankit Ashok Jain v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10261

Artemis Properties (P) Ltd. v. Maharashtra Industrial Development Corpn., (G.S. Patel and Madhav
J. Jamdar, JJ.), 2022 SCC OnLine Bom 10329

Ashraf Abdul Gani Khanv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10295
Ashraf Abdul Gani Khanv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnL ine Bom 10296

Bhagwati Sgnature LLP Navi Mumbai v. City & Industrial Development Corpn. of Maharashtra Ltd.,
(G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom 10322
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Bharatkumar Ghevarchand Kothari v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC
OnLine Bom 10283

Bishop John Rodrigues v. Sate of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10321

Blue Haven Coop. Housing Society Ltd. v. State of Maharashtra, (Rajesh S. Patil, J.), 2023 SCC
OnLine Bom 664

Chaitali Vinkal Shahv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10317

Cyrus Rohinton Shroff v. Anahita Cyrus Shroff, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10230

Dashrath Bapurao Waghmode v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022
SCC OnLine Bom 10262

Deelight Fortune (P) Ltd. v. Union of India, (Nitin Jamdar and Abhay Ahuja, JJ.), 2023 SCC OnLine
Bom 663

Dhunjibhoy Ice Factory (P) Ltd. v. Sate of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.),
2022 SCC OnLine Bom 10301

Dilip B Ulkirde v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10256

Douceur Sportswear MFG & Co. (P) Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC
OnLine Bom 10270

Galleon Shipping Ltd. v. Registrar of Indian Ship, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10308

Generic Engineering Construction & Projects Ltd. v. Sharifabai Kutubuddin Waff-ul-aulad Trust,
(G.S. Patel, J.), 2022 SCC OnLine Bom 10236

Gokuldeep Coop. Housing Soc. Ltd. v. Registrar Coop. Soc., (G.S. Patel and Madhav J. Jamdar, JJ.),
2022 SCC OnLine Bom 10260

Hemalata Kamal Mehta v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10271

Hemlata Paresh Surana v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 10275

Hind Terminals (P) Ltd. v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnL.ine
Bom 10324

Honey Bee Multitrading (P) Ltd. v. Ruchi Soya Industries Ltd., (Bharati Dangre, J.), 2023 SCC
OnLine Bom 652

Incline Realty (P) Ltd. v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10240

Istari Ramayya v. Housing Development & Infrastructure (P) Ltd., (G.S. Patel and Madhav J. Jamdar,
JJ.), 2022 SCC OnLine Bom 10248

Jaguar Land Rover India Ltd. v. Sate of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022
SCC OnLine Bom 10300

Jain Irrigation Systems Ltd. v. Maharashtra Krishna Valley Development Corpn., (G.S. Patel and
Madhav J. Jamdar, JJ.), 2022 SCC OnL ine Bom 10327

Jasmine Sanjeev Gala v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom
10286
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Jayshree Jaisinh Sampat v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 10284

JM Financial & Investment Consultancy Services (P) Ltd. v. CIT, (K.R. Shriram and N.R. Borkar,
JJ.), 2022 SCC OnLine Bom 10269

Kamlabai Balu Khamkar v. MHADA, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom
10257

Keshav Ashok Punj v. Bureau of Immigration, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10234

Kusum Maroti Adbalwar v. State of Maharashtra, (Ravindra V. Ghuge and Sanjay A. Deshmukh,
JJ.), 2023 SCC OnLine Bom 662

Lalitkumar Kantilal Shahv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10282

Mahindra Holidays & Resorts India Ltd. v. Central Consumer Protection Authority, (G.S. Patel and
Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom 10323

Micropark Logistics (P) Ltd. v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022
SCC OnLine Bom 10328

Midas Developers (P) Ltd. v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10247

Modern Education Society v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10258

Mody Pumps Inc v. Sovereign Pumping Solutions (P) Ltd., (N.J. Jamadar, J.), 2022 SCC OnLine
Bom 10235

Mohnish Mohan Chikhalkar v. Dignity Realtors, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10311

Murlidhar v. Sangita, (S.G. Mehare, J.), 2023 SCC OnLine Bom 657
Nakul Ashok Jainv. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10291

National Textile Corpn. Ltd. v. Elixir Engineering (P) Ltd., (Manish Pitale, J.), 2023 SCC OnLine
Bom 653

Neha Haresh Dharmani v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10253

Nihar N. Parikh v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom
10302

Nuclear Power Corpn. of India Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 10312

Nuclear Power Corpn. of India Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 10313

Pankaj Piyush Trade & Investment Ltd. v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022
SCC OnLine Bom 10280

Pankaj Piyush Trade & Investment Ltd. v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022
SCC OnLine Bom 10281

Pantheon Capital v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10272
Pawan Kumar Bansal v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10277

Prashant Dinesh Patil v. Union of India, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine
Bom 10289
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Prudent Conwell (P) Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10293

Raj M. Ahuja v. Municipal Corpn. of Gr. Mumbai, (G.S. Kulkarni and R.N. Laddha, JJ.), 2023 SCC
OnLine Bom 660

Rajesh Dasv. Sate of Goa, (M.S. Karnik, J.), 2023 SCC OnLine Bom 655

Rajesh Gaurishankar Poddar v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10246

Ramesh Jawantraj Shah v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10315

Ramjibhai Nayi Laxmiben v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10310

Ramniklal Moolchand Shah v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom
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Rekha Premchand Safari v. Upnibandhak Sahakari Sanstha, (G.S. Patel and Madhav J. Jamdar, JJ.),
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Jamdar, JJ.), 2022 SCC OnLine Bom 10292

Salil Chaturvedi v. Union of India, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom
10305

Salim Yousuf Jamadar v. Reshma Salim Jamadar, (Sandipkumar C. More, J.), 2023 SCC OnLine
Bom 659

Sanjay v. Sate of Maharashtra, (S.G. Mehare, J.), 2023 SCC OnLine Bom 658

Sarbjeet Singh Rajinder Singh Bhullar v. Sum Rehabilitation Authority, (G.S. Patel and Madhav J.
Jamdar, JJ.), 2022 SCC OnLine Bom 10320

Shamrao R. Mane v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10267

Shantilal R. Shah v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10255

Shantilal Ranmal Shah v. State of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10254

Shantivijay Jewels Ltd. v. CIT, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 10274

Shashikant Chandrakant Choudhari v. Mumbai Housing & Area Development Board, (G.S. Patel and
Madhav J. Jamdar, JJ.), 2022 SCC OnLine Bom 10252

Shirdi Industries Ltd. v. Commr. (CGST), (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC OnLine
Bom 10325

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001433534

Shradha Binani v. Ministry of Corporate Affairs, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
OnLine Bom 10326

Sddharth Constructionsv. Sate of Maharashtra, (G.S. Patel and Madhav J. Jamdar, JJ.), 2022 SCC
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